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Shri B a te :' May 1 ta»ow whether 
Qoverament have made experiment! 
et thii proeeaa on the varieties of 
sugarcane grown in the south, parti­
cularly in Bombay State and Andhra 
Pradesh?

Dr. P. & Deekmakh: Yes, trials
have been made in Andhra Pradesh 
and Bombay.

Shri D. C. Shanua: May 1 know
why the results of this experiment 
were not favourable in the Punjab 
and what made the results favourable 
in other States?

Dr. P. 8. Deekmakh: W « have tried 
It in Punjab also, where the tests did 
not conform to the recommended plan, 
because they probably utilised their 
originality in making trials.
Kail way Freight Structure Enquiry 

Committee

Shri I*. C. Sharma:
Shri T. B. VKtal Kao:

W ill the Minister of Railways be 
pleased to state:

(a ) whether the recommendations 
made by the Railway IVeight Struc­
ture Enquiry Committee have been 
examined; and

(b ) if so, the decisions taken there­
on?

The Deputy Minister of Kallways 
(Shri Shahaawas Khan): (a ) and (b ). 
Examination of the recommendations 
of the Committee regarding jurisdic­
tion and constitution of the Railway 
Rates Tribunal has sinct been com­
pleted and the Government's decision 
thereon were included ih the Indian 
Railways (Amendment) ftiii, 1957, 
recently passed by the t«arliament.

Shri D. C. Shanaa: What are the
other major recommendations ct tbe 
Committee still under examination?

Shri Shahaawas Khan: Tbe recom­
mendations are under examination. I 
would ratter not give them oat im t 
now.

Shri D. C. Shanna: How long win 
it take Government to implement at 
least the major recommendations of 
the Committee?

Shri Shahaawas Khan: H ie Report 
of the Committee is divided into three 
major heads. One relates to review­
ing the present railway rate structure. 
Of course, this has to be considered 
by the Ministry. Then it w ill possibly 
have to be taken to the Cabinet, and 
other Ministries also w ill have to be 
consulted That w ill take some time. 
One of the other major heads relates 
to examining whether the statutory 
provisions dealing with the responsi­
bility of railways as carriers needed 
any change. The Committee itself 
has recommended that this should be 
applied one year after the Report has 
been finally examined and recommen­
dation No. ( has been given effect to 
It w ill take some time.

Shri T. B. Y ltU l Iw ;  May J know 
whether there is to be some upward 
revision of freight to be charged by 
the railways? If so, because this ques­
tion is still under examination, do I 
take it that it w ill not be included 
in the budget for 1958*59?

Shri Shahnawaa Khan: I think it 
w ill be premature to say anything at 
this stage
Development of SogareaM Crap la 

Bihar

-h
____  /Shri Shree Narayaa Das:

l  Shri Badha la — :»  •
Will the Minister o f M  u i  A fri­

ca! tore be pleased to state:

(a ) whether the Central Govarn- 
ment haw sanctioned any scheme to




